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IN THE HIGH COURT OF KERALA AT ERNAKULAM
PRESENT

THE HONOURABLE MR. JUSTICE T.R.RAVI

Thursday, the 4th day of June 2026 / 14th Jyaishta, 1948
OP(C) NO. 1129 OF 2026

EA 96/2025OS 539/1994 OF MUNSIFF COURT, PERUMBAVOOR, ERNAKULAM
PETITIONERS/3RD PARTIES:

SUPERINTENDENT OF POLICE ERNAKULAM RURAL, ALUVA, PIN - 6831011.
STATION HOUSE OFFICER THADIYITTAPARAMBU , ERNAKULAM RURAL, ALUVA,2.
PIN - 683105

RESPONDENTS/PETITIONERS 1 TO 4 & RESPONDENTS 1 TO 42 IN THE EP:

SANKARAN NAIR (DIED) S/O. GOVINDAN NAIR, KUNNATHU HOUSE,1.
MALAYIDAMTHURUTHU KARA, KIZHAKKAMBALAM VILLAGE, PIN - 683562
SAROJINI AMMA (DIED) W/O. SANKARAN NAIR, KUNNATHU HOUSE,2.
MALAYIDAMTHURUTHU KARA, KIZHAKKAMBALAM VILLAGE, PIN - 683562
SUBHADRA D/O. LATE SANKARAN NAIR, KUNNATHU HOUSE, MALAYIDAMTHURUTHU3.
KARA, KIZHAKKAMBALAM VILLAGE, PIN - 683562
AMBIKA D/O. LATE SANKARAN NAIR, KUNNATHU HOUSE, MALAYIDAMTHURUTHU4.
KARA, KIZHAKKAMBALAM VILLAGE, PIN - 683562
KALUKURUMBAN (DIED) S/O. KODUNGALI, PARIYARATHU KAVUNGAL HOUSE,5.
SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE, PIN - 683562
KUMARAN (DIED) S/O. LATE KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE,6.
SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE, PIN - 686670
THEVAN (DIED) S/O. LATE KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE,7.
SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE, PIN - 686670
AYYAPPAN S/O. LATE KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE, SOUTH8.
VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE, PIN - 686670
CHANDRAN S/O. LATE KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE. SOUTH9.
VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE, PIN - 686670
KALUKURUMBA (DIED) W/O. LATE KALUKURUMBAN, PARIYARATHU KAVUNGAL10.
HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE, PIN -
686670
GOPALAN S/O. LATE KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE11.
VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE, PIN - 686670
THANKAPPAN (DIED) S/O. LATE KALUKURUMBAN, PARIYARATHU KAVUNGAL12.
HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE, PIN -
686670
KODUNGU KUMARAN (DIED) AGED 75 YEARS, S/O. LATE KUMARN S/O.13.
KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA,
SOUTH VAZHAKKULAM VILLAGE, PIN - 686670
KRISHNAN AGED 48 YEARS, S/O. KUMARAN S/O. KALUKURUMBAN, PARIYARATHU14.
KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE,
PIN - 686670
AMMINI AGED 54 YEARS, D/O. KUMARAN S/O. KALUKURUMBAN,, PARIYARATHU15.
KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE,
PIN - 686670
LEELA AGED 52 YEARS, D/O. KUMARAN S/O. KALUKURUMBAN, PARIYARATHU16.
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KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE,
PIN - 686670
VALSA AGED 50 YEARS, D/O. KUMARAN S/O. KALUKURUMBAN, PARIYARATHU17.
KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE,
PIN - 686670
MINI AGED 45 YEARS, D/O. KUMARAN S/O. KALUKURUMBAN, PARIYARATHU18.
KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE,
PIN - 686670
SINI AGED 42 YEARS, D/O. PARIYARATHU KAVUMGAL HOUSE, VAZHAKKULAM19.
VILLAGE. KUMARAN S/O. KALUKURUMBAN, SOUTH VAZHAKKULAM KARA, SOUTH
VAZHAKULAM VILLAGE, PIN - 686670
SUNIL AGED 38 YEARS, S/O. KUMARAN S/O. KALUKURUMBAN, PARIYARATHU20.
KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE,
PIN - 686670
ANITHA AGED 35 YEARS, D/O. KUMARAN S/O. KALUKURUMBAN, PARIYARATHU21.
KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE,
PIN - 686670
SARITHA AGED 35 YEARS, D/O. KUMARAN S/O. KALUKURUMBAN, PARIYARATHU22.
KAVUNGAL HOUSE, SOUTH VAZHAKKULAM KARA, SOUTH VAZHAKKULAM VILLAGE,
PIN - 686670
LAKSHMI AGED 72 YEARS, W/O. LATE THEVAN S/O. LATE KALUKURUMBAN,23.
PARIYARATHU KAVUNGAL HOUSE, VAZHAKKULAM KARA, SOUTH VAZHAKKULAM
VILLAGE, PIN - 686670
SUDHA AGED 50 YEARS, D/O. LATE THEVAN S/O. LATE KALUKURUMBAN,24.
PARIYARATHU KAVUNGAL HOUSE, VAZHAKKULAM KARA, SOUTH VAZHAKKULAM
VILLAGE, PIN - 686670
BABU AGED 48 YEARS, S/O. LATE THEVAN S/O. LATE KALUKURUMBAN,25.
PARIYARATHU KAVUNGAL HOUSE, VAZHAKKULAM KARA, SOUTH VAZHAKKULAM
VILLAGE, PIN - 686670
SAJI AGED 46 YEARS, S/O. LATE THEVAN S/O. LATE KALUKURUMBAN,26.
PARIYARATHU KAVUNGAL HOUSE, VAZHAKKULAM KARA, SOUTH VAZHAKKULAM
VILLAGE, PIN - 686670
SHIBU AGED 44 YEARS, S/O. LATE THEVAN S/O. LATE KALUKURUMBAN,27.
PARIYARATHU KAVUNGAL HOUSE, VAZHAKKULAM KARA, SOUTH VAZHAKKULAM
VILLAGE, PIN - 686670
BEENA THANKAPPAN AGED 44 YEARS, W/O. LATE THANKAPPAN S/O. LATE28.
KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE, VAZHAKKULAM KARA, SOUTH
VAZHAKKULAM VILLAGE, PIN - 686670
AKHILMON THANKAPPAN AGED 26 YEARS, S/O. LATE THANKAPPAN S/O.. LATE29.
KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE, VAZHAKKULAM KARA, SOUTH
VAZHAKKULAM VILLAGE, PIN - 686670
ABIN THANKAPPAN AGED 26 YEARS, S/O. LATE THANKAPPAN S/O. LATE30.
KALUKURUMBAN, PARIYARATHU KAVUNGAL HOUSE, VAZHAKKULAM KARA, SOUTH
VAZHAKKULAM VILLAGE, PIN - 686670
M.K. ANILKUMAR S/O. KRISHNANKUTTI, MANAKULANGARA HOUSE, MALAYIDAM31.
THURUTH P.O., MALAYIDAM THURUTH, PIN - 683561
A.K. MURALEEDHARAN S/O. KRISHNANKUTTI NAIR,, ARAKKAL HOUSE,SOUTH32.
VAZAKKULAM, MUDIKKAL P.O, RESIDING AT VAISHNAVAM HOUSE., PIN -
683105
GOPAL DIO @ C.K. GOPALAKRISHNAN CHUDALAPARANBIL HOUSE, SETTAP33.
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KAVALA, MAAVINCHUVAD, MUDIKKAL P.O, PIN - 683556
K.M. SIRAJ S/O. MUHAMMADH, KANNAPARANBIL HOUSE, MALAYIDAM THURUTH34.
P.O., MALAYIDAM THURUTH, PIN - 683561
SUDHEER S/O. SEYTH MUHAMMADH, CHEMBARATHAN HOUSE, MALAYIDAM THURUTH35.
P.O., MALAYIDAM THURUTH, PIN - 683561
N.C. MOHANAN S/O. CHELLAPPAN PILLA, NELLAMBURATH HOUSE, BROADWAY,36.
PERUMBAVOOR P.O., PIN - 683542
C.A. ABDHUL KAREEM S/O. MUSTHAFFA, CHIRAYATH HOUSE, NADAKKAVU,37.
VAZAKKULAM, PIN - 683105
N.P. SUNNY S/O. PATHROS, NAMMANARI HOUSE, MALAYIDAM THURUTH P.O.,38.
MALAYIDAM THURUTH, PIN - 683561
VIJI SUNNY S/O. M.P. SUNNY, MAZUVANCHERY HOUSE, NADAKKAVU,39.
VAZAKKULAM, PIN - 683105
THAHIRA NASSAR S/O. NASSAR, ETHIYIL HOUSE, NADAKKAVU, VAZAKKULAM,40.
PIN - 683105
SINI SUBRAHMANYAN ETHIYIL HOUSE, NADAKKAVU, VAZAKKULAM, PIN - 68310541.
AISHABEEVI CHIRAYATH HOUSE, NADAKKAVU, VAZAKKULAM, PIN - 68310542.
RAVI S/O. KUNJAPPAN, MANDHATTIL HOUSE, NADAKKAVU VAZAKKULAM, PIN -43.
683105
PAULOSE S/O. PAILY, CHANDHANATHIL HOUSE, EDATHALA, PIN - 68356144.
SUBRAHMANYAN S/O. KRISHNAN, CHOONDANI HOUSE, CHEMBARAKKI,45.
VAZAKKULAM, PIN - 683105
V.M. SHAMNADH S/O. VADAKKENATHIL HOUSE, MUDIKKAL P.O, PIN - 68355646.

Op (civil) praying inter alia that in the circumstances stated in
the affidavit filed along with the OP(C) the High Court be pleased to stay
all further coercive steps in execution of the decree in EP No.240/2022 in
OS No.539/1994, as per the order dated 28.03.2026 pending disposal of this
Original Petition.

This petition coming on for orders upon perusing the petition and
the affidavit filed in support of OP(C) and upon hearing the arguments of
Advocate General along with GOVERNMENT PLEADER for the petitioners and of
SRI.P.VISWANATHAN, SENIOR ADVOCATE ALONG WITH M/S.SHIBU JOSEPH, VRINDA
BABU, AMAN MANZOOR, SARATH VISWANATHAN KEVIN JOSE SHIBU,  JOSEPH FRANCIS
FOR  R3  &  R4  AND  M/S.SUDEEP  ARAVIND  PANICKER,  A.S.DILEEP,  P.BINOD,
K.Y.SUDHEENDRAN, SUSEELA DILEEP, K.N.HARISHANKAR, HARSHIDA P. Advocates
for R8,R9,R14,R15, R17, R18, R20 TO R30 AND R41, the court passed the
following:
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THURSDAY, THE 4TH DAY OF JUNE 2026

OP(C) No. 1129 of 2026

SUPERINTENDENT OF POLICE & ANOTHER

VS

SANKARAN NAIR (DIED) & OTHERS

ADVS FOR PETITIONER/S:
GOVERNMENT PLEADER

ADVS FOR RESPONDENT/S:
SHRI.SHIBU JOSEPH, SRI.SUDEEP ARAVIND PANICKER, SHRI.A.S.DILEEP, 
SHRI.P.BINOD, SHRI.K.Y.SUDHEENDRAN, SMT.SUSEELA DILEEP, 
SHRI.K.N.HARISHANKAR, KUM.HARSHIDA P., SMT.VRINDA BABU, SHRI.AMAN 
MANZOOR, SHRI.SARATH VISWANATHAN, SHRI.KEVIN JOSE SHIBU, 
SHRI.JOSEPH FRANCIS, SRI.P.VISWANATHAN (SR.)
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OP(C) No. 1129 of 2026
2

T.R. RAVI, J.
--------------------------------------------

O.P.(C). No.1129 of 2026
--------------------------------------------

Dated this the 4th day of June, 2026

ORDER

This Court had on 25.05.2026 extended the time granted to

the Government by two weeks.  Apparently on a misconception of

the  directions  issued,  an  order  appears  to  have  been  passed  on

01.06.2026 directing to effect delivery and report on 09.06.2026.

This Court had never passed such a direction.  

2. Heard the learned Advocate General  for  the petitioners

and  Senior  Advocate  Sri.P.Viswanathan  appearing  for  the

respondents 3 & 4. 

The time granted by this  Court  is  extended till  16.06.2026.

Post on 16.06.2026.  The trial court need not pass any orders in the

meanwhile.

H/o.                                                          Sd/-

                                                                T.R. RAVI
    JUDGE         

Pn 

04-06-2026 /True Copy/ Assistant Registrar


